1 ZE® NO 202 COURT NO. 3 SECTI ON X'V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).4778/2004

(From the judgenent and or der dat ed 24/ 05/ 2003 in CW  No. 122/ 2003
f The

H GH COURT CF H. P AT SH M.A)

B.S.N. L. LTD. & ANR Petitioner(s)

VERSUS

BHUPENDER M NHAS & ORS. Respondent ( s)

(Wth prayer for interimrelief )

W TH SLP(C) NO. 3232 of 2004

(Wth prayer for interimrelief)

SLP(C) NO. 6225 of 2004

(Wth prayer for interimrelief)

SLP(C) NO. 6307 of 2004
(Wth prayer for interimrelief)

(For final disposal)

Date: 09/03/2007 This Petition was called on for hearing today.

CORAM :

HON BLE DR JUSTI CE ARI JI T PASAYAT

HON BLE MR, JUSTI CE LOKESHWAR SI NGH PANTA

For Petitioner(s) M. Ait Singh Bawa, Adv.



M. Arjun Singh Bawa, Adv.

M. S. Thananj ayan, Adv.

For Respondent (s) Ms. Madhu Mool chandani, Adv.

M. Ashok K. Mhajan, adv.

M. T.Raja, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Call after three weeks, as prayed for.

(Shashi Sareen)

Court Master

(Vijay Aggarwal)

Court Master



